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also receive co-operation from the
public to do away with this evil. Be-
cause, in spite of the Act, in spite of
the special funds we still find the
condition continues to be deplorable.
Regarding scavengers and sweepers,
Government are aware of this evil of
carrying nightsoil as headload. The
Malkani Committee report refers to
this. We are providing funds for
having wheel-barrows to carry night-
soil.

Shri A. P, Sharma: The hon. Mini-
ster has just now stated that there is
allotment of some funds for legal aid
to these people. Who is in charge at
the district and block level for help-
ing Harijans needing legal help?

Shrimati Chandrasekhar: The dis-
trict welfare officers look after this.
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Shrimati Chandrasekhar: It is a
suggestion for action.
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Will the Minister of Commerce be
pleased to state:

(a) whether Government have
agreed to the U.S. request to release
unilaterally the U.S. Aid Cargo which
was destined for Pakistan and detain-
ed by India;

(b) if so, how much of cargo has
been released; and

(c) the reaction of the Government
of Pakistan thereto?

The Minister of Commerce (Shri
Manubhai Shah): (a) We have agreed
to release all such Aid Cargoes. Pakis-
tan has also agreed to release all
Aid Cargoes irrespective of the coun-
try of origin. All our affected im-
porters and exporters have been
sending us full details about aid car-
goes and other impounded cargoes.

(b) A part of such Aid Cargoes
valued at about Rs. 1 crore has been
released by us and Pakistan has also
released a part of such cargo,

(c) Pakistan and India have wel-
comed these steps.

Shri K. N. Tiwary: May 1 know
whether the request for release has
been received only for US Aid Cargo
or for cargo from other countries as
well and, if so, which are those coun-
tries and what action has been taken
on this?

Shri Manubbai Shah: It covers all
countries, irrespective of destination.
Rs. 1 crore worth of such cargoes
have been released.

Shri K. N. Tiwary: What is the
total US Aid Cargo meant for India
detained by Pakistan and the cate-
gories of cargo.

Shri Manubhai Shah: It is general-
ly machine tools and aid for various
charitable and educational institutions,
The value is about Rs. 2} crores ac-
cording to our estimates,
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Shri §. C. Samanta: May I know
whether US informed us unilaterally
and Pakistan was also informed in

the same way and they acceded to
their request?

Shri Manubhal Shah: Yes, Sir; both
the countries were contacted and they
have accepted it.
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Will the Minister of Social Welfare
be pleased to refer to the reply given
to Starred Question No. 688 on the
Tth December, 1965 and state:

(a) whether Government  have
finally considered the r d
tions of the Lokur Committee regard-
ing the de-scheduling of certain sche-
duled castes;

(b) if so, the details thereof;

(c) whether there is a strong feel-
ing among the scheduled castes and
scheduled tribes against the de-sche-
duling of some of their castes; and

(d) if so, the reaction of Govern-
ment thereto?

The Deputy Mimister in the Depart-
ment of Social Welfare (Shrimat
Chandrasekhar): (a) No Sir.

(b) Does not arise.

(c) and (d). Government have re-
ceived some representations expres-
sing strong feeling against de-sche-
duling of communities. The views ex-
pressed therein will be taken into
consideration while taking final deci-
sions.





